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COMPANIES ACT, 1956
Members’ Voluntary Winding up

NOTICE
OF APPOINTMENT OF LIQUIDATOR
(PursuanT TO SECTION 516)

Name of the Company . Rasi Farms Private
Limited.

Nature of Business . Plantation activities.
Address of Registered : Kannamthodath house,
Office Kannamthodath lane,

Cochin-16.
Name and address of : Shri K. P Sathish,
Liquidator 71 Kairali
Apartments,

Panampilly Avenue,
Cochin-682 036.
Date of Appointment : 13-2-2008.
By whom appointed : Company’s Members
in its Extraordinary
General meeting held

on 13-2-2008.
Shri K. P. SatHisH,
Liquidator (sd.)
Shri Sivabas B. MENON,
Director (Sd.)
Shri T. K. VeEnu MENON,
Director (sd.)

14-2-2008.



